
Centra I Administrative Tribunal , Principal Benct

Original AoDi ication No.821 of 19Q9

New Delhi , this the 5th day of Septsmbsr,2000

Tion'bls Mr.KuldIp Singh,Member CJ)
Hon'ble Mr. S.A.T. RisyI,Member(A)

\D

Inspector Kusum Lata
W/o Shri A.Ramesh Paul

r/o Sector I I I ,House No.237,
R.K.Puram,New Delhi

(By Advocate: Mrs.Mesra Chhibber)

Versus

1 . Union of India

IlTrough Lt. Governor
Ra J N1 was,
Ds I h I

2. Commissioner of Pol ice

PHQ, M.S.O Bu i Id i ng
I .P.Estate,New Delhi

3. Addi tional Commissioner of Pol ice

PHQ, M.S.O Bui I ding
I .r.Es t a t e,New DeIh i

4. Dy . CoRtm i ss i oner of Pol ice HQ-I
PHQ, M.S.O Bui I ding
I .P.Estate,New Delhi

(By Advocate - Shri Rajinder Pandi ta)

0 R D E R(ORAL)

By Hon'ble Mr.Kujdip 8inah.Member(J)

AppI leant

Respondents

Appl icant in this OA is seeking a direct ion to

respondents to remove her name from the l ist of persons of

doubtful integrity from the initial data i .e. 23.S.94 and

to put fmr case before the review DPC for consideration of

her promotion.

-■ The case of the appI scant is that her name was

placed on the Secret List of D-! w.e.f. 23.6.94 on the

al legation that whi le posted in Crdme(W) Cel l , she

demanded, accepted and obtained Rs.500/- and one Sl ice

Toaster from Sl-r i Gokalchand for favouring him and not
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the date of receipt of

( S. .A. T. .R i 2v i )
Member(A)

(  Kuldip S'ingh }
Member(J)
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